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(c) and (d). The report of the lSC is 
being examined by the Government. 

Purchase or Pressurised Ligbt Water 
Reactors from Russia 

1164. ,SHRIMATI BASAVA. 
RAJESWARI: Will the PRIME MINIS­
TER. be pleased to st ate : 

(8) whether a six member team ot 
Sovjet Union has visited India recentJy to 
hold technical discussions with thoir counter­
parts in the Nuclear Power Corporation on 
the deal concerning. the purchase of two 
Russian pressurised light water reactor.; 

(b) if so, whether any agreement in 
th is regard has been sigred; 

(c) if so, the details thereof; Bnd 

(d) to what extent, it will be beneficial 
to India? 

THE MINISTER OF STATE IN THE 
MINISTR Y OF SCIENCE AND TECHNO· 
LOGY AND MINISTER OF STATE IN 
THE DEPARTMENTS OF OCEAN 
DEVELOPMENT, ATOMIC ENERGY, 
ELECTRONICS AND SPACE (SHRI K. R. 
NARAYANAN): (a) Yes, Sir. 

(b) The agreement has not yet been 
signed. 

(c) and (d). Does not arise. 

Unified Cadre for North·Eastern States 

1165. SHRIMATI BASAVARA-
JESWARI: 

SHRI NARSING SURYA-
VANSI: 

Will the PRIME MINISTER be pleased 
to state: 

(a) whether it is proposed to set up a 
unified cadre of two major All India Ser­
vices for the seven north-eastern States; , 

(b) if so, whether the views of all the 
concerned states have been taken into 
co,nsidera tion; 

(c) the states which have accepted the 
proposal; 

(d) the states which have opposed the 
proposal and the reasons put forward for 
tbe same. and 

(e) the staae at whIch the proposal 
stands? 

THE MINISTE.l OF STATE IN mB 
MINISTR.Y OF PERSONNEL, PUBLIC' 
GRIEVANCES AND PENSIONS AND 
MINISTBR OF STATE IN THE MINIS­
TRY OF HOME AFFAIRS (SHRl P. 
CHJDAMBARAM) : (a) The formation of 
a North-Eastern Cadre for the All India 
Service is under consideratic/n. 

(b) to (0). The process of consuJtatioD 
with the States concerned is on. ' 

Telecast of Programme 08 India by Londoa's 
TelevlsioD Net Work 

1166. PROF. R.AM KRISHNA MORE: 
WiJI the Minister of EXTERNAL AFFAIRS 
be pleased to state: 

(a) whether Government are aware of 
a three part prosramme teJecast on 27 
March, 1988 by London's independent tele. 
vision network presenting srossJy distorted 
images of India ideaJly fit ting the programme 
in the overall attitude of the British media 
to project India in bad light; and 

(b) if so, the reaction of Government 
thereto 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI K. NATWAR SINGE) (a) Yes. Sir. 

(b) A serious view was taken and our 
High Commission in London immediately 
conveyed our concern both to the lTV 
(Channe14) and the programme producers. 

Inve~tment on Ordn1tnce Fae("ry, Mtdak 

1167. SUR I V. SOBHANADItEE-
SWARA RAO: Will the Minilter of 
DEFENCE be pleased to state : 

(a) the investment made on the 
ordnance factory at Meda.k:, Andhra Pra­
desh as on 31 March. 1988; 

(b) the lotal built up area in the 
factory; 

(c) how much built up area is eft'oc. 
tively utilised; 

(d) whether Gover nment propose to 
take Up asscmbJiol of tanks at this ordallleo 
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.factory instead of living it to the. Bbatat 
Heavy Electricals Limited; and 

(e) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF DEFENCE PRODUC· 
TION AND SUPPLIES IN THE MINIS· 
TRY OF DEFENCE (SHRI CHINTAMANI 
P.ANIORAH r): (a) It would not be in the 
national interest to disclose tbe figure. 

(b) and (c). An area of 1.60,000 
SQuare metres has been built up so far. The 
built u~ area is being utilised effectively. 

(d) and (e) : The ordnance factory pro­
ject set up at Medak is for production of 
Infantry Combat Vehicles BMP-II named 
'Sarath' and not for assembling of tanks. 
There are no plans to giving it to Bharat 
Heavy Electricals Limited. 

India-S}rian A~rcement for Implementa­
tion of Gen~va Accord on Afghanistan 

1168. SHRI KRISHNA SINGH: 
Will the Minister of,EXTERNAl AFFAIRS 
be pleased to state: 

(a) whether during the Prime Minister's 
recent visit to Syria, discussion with' the 
~jan counterparts were held on the 
implementation of the Geneva Accord on 
Afghanistan; 

(b) if so, the stand of the Syrain 
authorities in this regard; and 

(c) whether any agreement was 
thrashed out between India and Syr ia for 
ensuring proper implementation of the 
Geneva Accord on Afghanistan and esta­
blishing peace and stability in the region? 

THE MINISTER OF ST.ATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(PROF. K. K. TEWARI): (a) Yes, Sir. 

(b) and (c). Syria shares India's view 

that only scrupulous implementation of the 

Geneva' Accord can restore peace and nOf­

malcy in Afghanistan. Syria and India have 

lireed to remaia ia touch with • ,. to 
secwiDI ~hia ~tivc. 

Pakistan's Proposal for Nuclear Test 
BaD Treaty 

11 ()9. SHRI KRISHNA SINGI{ ~ Wi» 
Ihe Minister of EXTERNAL AFFAIRS ., 
pleased to state : 

(8) whether Pakistan had propcwd .. 
a ..,.cial UN lCIIioa 8Q dilaJ1D11DOat, .,. 
June. 13,1988 a bilateral aueJeu tc# "­
tteaty with india and a joint ~P4~ 
declaration renouncing DUCIear we ..... 
and 

(b) if so, the response of Ind"ta 
representative at the UN session to the 
proposal '1 • 

THE MINISTER OF STATE IN THB 
MINISTRY' OF EXTERNAL AFFAIRS 
(SHRI K. NATWAR SINGH): (a) Yes, 
Sir. 

(b) The Indian representative Etated 
that Pakistan's proposaJs were propaganda 
ploys to divert attention from mounting 
evidence of the maturity of their own covert 
programme to develop nuclear weapons. 
He also pointed out that nuclear non·proli. 
feration was a global problem and couJd 
not be a bilateral matter between India and 
Pakistan. 

Central Aid for Tribal Welfare to M.P. 

1170. SHRI KRISHNA SINGH: 
Will the Minister of WELFARE be plea sed 
to state: 

(a) the quantum of central assistance 
sought by.Madhya Pradesh State Govern­
ment for Welfare of tribals in the State 
during 1987·88 and 1988 .. 89; and 

(b) the assistance given by Union 
Government to Madhya Pradesh Govern­
ment during 1987·88 and J988-89 ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WELFARE (SHRIMATI 
SUMATI ORAON) : (a) and (b). As liven 

, i~ lJae stat"lll"nt below, 




